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Preveatloa vi Food Ac1allerat.t. 

.'66. SIIri D. C. SbanIIa: Will the 
Minister of Health be pleased to refer 
to the reply given to Starred Ques-
tion No. 515 on the 9th September, 
1965 and lllate: 

(a) whether the team set up to 001-
lect necellary material tor the e!fee-
live enforcement of the Prevention of 
1'ood AdulteNUon Act; 1184, hal 
eubmltted its report; and 

(b) if ao, the broad features of the 
lteport? 

TIle MIIIIIter of Bealth (Dr. 8aIIIIIa 
NQ'u): (a) No, Sir. 

(b) Doea not arise. 

BaldII to _rill Black M..,- ID 
Bomba, 

·'111. SIIri Yuhpal 8i111h: Will the 
Mlniater of ~ be pleased to 
state: 

(a) wbether It II a fact that l'hcome-
tax authorities in Bombay have seiz-
ed account books and other conceal-
ed documents, aafes and lockers In ex-
tensive raids against black money 
during the last few .a:rs; 

(b) whether Govenamant have 
usessed the amount of tax evasion In 
all auch c_; and 

(c) the action taken by Govern-
ment against those responsible tor 
moh tax eVaBioa? 

TIle De ... " MlDlster Ia tile MID .. 
tr:r of PI"""e. (8brl ...... Wlll" 
Suu): (a) Yes, Sir. 

(b) The extent of tax eVaBlon can 
be known only atter the ICrutln, of 
the seized material I. completed. 

(e) Doe. not arile at pruent. 

JlWeIp AIIIMMe for Peutb .... 

·'11. Shri P. C. aor-h: 
8hri Llnp Bec'kt7: 

Will the Minister of I"Inanee be 
pleaBed to Itate: 

(a) whether a World BUlk -re.. 
baa arrived for discussiou on the fo-
reign asainance need. of the Fourth 
Plan; and 

(b) the projects for which World 
Bank uslstance has been aought and 
the total value of the assUtanee "ad 
forT 

TIle MlIU&er of ~ (8Iart 
B. B ...... t): (a) No, Sir. 

(b) Since the Fourth Plan has not 
yet been finalised, the Government 01 
IndIa have not so far aPpro.abed the 
World Bank for aid for Fourth Pian 
Pr1oject& 

PIre Jill IIlCInprudaa Power Stat_, 
e ~ 

., ... SllIi Hari Vt.bna KaaoMIa: 
Will the Minister of Irrir..... and 
Po. be pleased to refer to the ..,. 
liven to Uutarred Questlcm. No . .,. 
on the 18th September, 1985 regard-
ing fire In the Indrapraa1fta Power 
Station, New DeIhl and state: 

(a) whether the report of the police 
inquiry hal stn.., been reeelYed; 

(b) if 80, it. IIndin,. and conclu-
.cioM; 

(c r t.... action taken &pinat the U 
ot/Icial. found guilty by the General 
Manager, Delhi Electric Supply 
Undertaldnl; and 

(d) it not. the reasons therefOl'! 

'I'be MbdIIter 01 IrrIptln .... 
Power (Dr. K. L. Baal: (a) No, Sir. 
The IInal report i. yel to be received. 

(bl Does Dol an... 

~ and (d). Explanations recetftd 
frDrn tha oftlcers are at p ..... enl und .... 
aaml.natioD. 




